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Personal Staff of Ministers

3943. SHRI P. GOPALAN :
SHRI K. M. ABRAHAM :
SHRI K. RAMANI :

SHRI E. K. NAYANAR :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the total number of personal staff

working under each Minister;

(b) the total number of personal staff
working under various Ministers, who are
taken from out of Government service;
and

(c) the total cxpenditure incurred on

them during the year 1968-69 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS ((SHRI
VIDYA CHARAN SHUKLA): (a) to (c).In-
formation as on 1.1.69 regarding thc number
of personal staff and expenditure incurred
on them during 1968 is being collected and
will be laid on the Table of the House.
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Forced Tax Collection by Naga Hostiles

3946. SHRI D. N. PATODIA : Will the
Minister of HOME AFFAIRS be pleased to

state :

(a) whether it is a fact that a gang of
armed Naga hostiles led by a self-styled
Commissioner of the Federal Government
of Nagaland has started collecting taxes
from Villagers in Tingshong arcas from the
month of January, 1969;

(b) whether the rebel Nagas are collec-
ting the taxes by terrorising people on gun
point; and

() if so, the rcaction of Government
in the matter and what steps have been
taken to curb it effectively ?





